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SHRI K.M. KOUSHIK (Chanda): ‘M.
Chairman, yesterday when the Bill was in-
troduced in the House by the hon. Minister
he spoke of two guidelines: recommenda-
tions of the State Governments and the report
of the Joint Committee. - 1 would have been
glad if in the inclusion or deletion of tribes
they conformed to those two guidelines. In
the first place so far as the Maharashtra.
Raj Gonds are concerned, the Maharashtra
Government had stated that they should not
be deleted. Even with regard to the M.P.
Raj Gonds; that Governiment also stated
that they were not to be deleted as they still
continued their primitive traits. So far as
the first guideling is concerned, it is against
deletion of Raj Gonds from M.P. and Maha-
rashtra State. That is the first submission of
mine.

MR. CHAIRMAN: Please continue next
time. We take up another business.
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MOTION RE. ENCOURAGEMENT TO
SUBVERSIVE AND * VIOLENT ACTIVI-
TIES IN THE COUNTRY—Contd.

SHRI J. MOHAMED IMAM (Chitra-
durga): I support the resolution moved by
Shri Prakash Vir Shastri and the anxiety
reflected in that resolution. Our country is
confronted with many grave problems and
many dangers and menaces. The graves
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danger which it has to encounter is that of
the Naxalites. The dangers are both external
and internal. We can fight the external
dangers with confidence, but not the internal
danger; we cannot fight against our own
people who indulge in anti national activities
and are a source of anxiety to the future of
the country. This Naxalite problem came
into prominence a few years back at Naxal-
bari. Evidently it was engineered and fortered
by foreign agents, especially by the President
of the Republic of China, Mao Tse-Tung.
They derive all their inspiration from him.
There was a big upsurge in Naxalbari. Many
persons were killed, much of their property
was burnt and many estates were destroyed
and for a few days that part was practically
without any law and order. Subsequently
those who wanted to indulge in anti-national
activities found a fertile ground in West
Bengal at the timeé when the Government was
dominated by Marxists and these activities
spread widely in the country. There was no
check on these anti-national activities.
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SHRI J. MOHAMED IMAM: The
Naxalite movement, I was saying spread in
West Bengal. This movement was fostered
and encouraged by the then Government of
the State of West Bengal. There was literally
no check on them. The police did not come
to the help of the civilian population. So
much so, in course of time the Chief Minister
himself had to resign from that coalition.
He himself revolted and went on fast and
admitted that in the State of West Bengal
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there was no law and order and the Govern-
ment was helpless; it was unable to save or
protect the lives of the civilian population,
their property and honour. Inspite of that
the movement has gained ground and it has
in fact spread to the colleges. Many students
have become disciples of Mao; they are
Maoists and indulge in shameful activities.
They have burnt the campus and colleges
and libraries. What is more shameful and
sinful is that they have burnt the literature
of Gandhiji and his photo and various other
things which we hold sacred. It has come
to such a pause that nobody can deny that
West Bengal has become a symbol of law-
lessness and disorder. Nobody’s life is safe
there; all industries are being ruined. Busi-
hess has disappeared and it is with great
reluctance that one goes to Calcutta, The
people of Calcutta themselves feel insecure;
they feel that their future is dark and un-
certain and are at their wit’s end. West Bengal
has become like a queen bee [spreading its
activities and tentacles to all the other States
in India. Assam is being menaced by Naxalite
activity. Punjab, UP, Bihar, Andhra,
Kerala—I think every State has got some
symptom of this activity. The Naxalites have
succeeded in throwing their network and
spreading their tantacles throughout the
country. I do not know what the future of
the country will be. Yesterday we read in
the papers that in Kerala a law-abiding
innocent landlord was brutally murdered.
His wife and servants were also murdered.
His head was chopped off and placed as an
exhibition on the public road. The same
thing is happening in other parts also. I
doubt what will be the future of the country
if this movement is not checked effectively
by the Government of India. The Central
Government always takes shelter under the
plea that it is the responsibility of the State
Government to put down this lawlessness.
They shy to take up and shoulder this res-
ponsibility. This movement which has
spread throughout the country must be
viewed as a national problem and the Govern-
ment of India must take necessary steps to
check it.

What are the real causes of this Naxalite
menace creeping into our country and why
is it spreading throughout the country?
It is because of the influence exerted on a

_section of our population by our neighbouring
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countries who want to spread their dogma
of Maoism or communism. It is their mis-
sion and ideology to bring as many of the
countries round about under the field of
communism as possible. The Chinese com-
munism has adopted a new form of imperi-
alism. Itis not only strategic, ideological and
economical, but it is attended with danger
to the safety of all the neighbouring countries.
That is the kind of imperialism that China
wants to practise on all the countries of the
South-East. There is no country in the South
East which is free from Chinese menace.
They want to have their influence in every
country and that is why they are having
trouble with almost every country round
about. They want to create a similar situa-
tion in India because they are our next-door
neighbour and we are their next-door neigh-
bour. They have got very greedy eyes cast
on us and they have got their agents in
India who pose themselves as Naxalites.
This is the greatest danger that the country
has to confront.

It is the policy of the present Central
Government, which is communist-inspired,
that is responsible for the spread of this
movement. It seems to me that the Govern-
ment of India has taken a complacent atti-
tude. In fact, when they know that such a
grave danger has been facing the country,
it is the duty of the Central Government
to take all preventive precautions. They
must, if necessary, ban the parties that are
responsible for this sad state of affairs. They
must ban the parties that are responsible for
so much lawlessness and indiscipline in this
country. They must ban the parties which
are responsible for the murder of so many
innocent people. They must assess the real
need of the country, take a realistic view of
the situation and take effective measures.
It is quite necessary to restore law and order
in West Bengal. But the government have
not taken any punitive or effective steps.
West Bengal is, as it was a few months back;
even in spite of Mr. Dhavan conditions have
not improved.

SHRI RANGA (Srikakulam): Because
of him.

SHRI J. MOHAMED IMAM: There is
a widespread demand that the Governor
should be withdrawn or summongd back,
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{Shri J. Mohamed Imam]:
because it is patent that though he may not
be a communist his sympathies are more
towards communism than towards democracy._

SHRI JYOTIRMOY BASU: Question.

SHRI J. MOHAMED IMAM: 1t is a
well-known fact. There is a pressing need
to take both preventive and remedial measures
to bring West Bengal back to its normal
condition. Otherwise, if we allow these
things to continue as they are, I am afraid
the whole country will be under the heel of
communism.

SHRI H. N. MUKERIEE (Calcutta-North
East): Mr. Chairman, Sir, I do not mind
in Shri Shastri’s motion the obvious motiva-
tion which can be read between the lines.
But T give Shri Prakash Vir Shastri the credit
of being if not quite a Sthita Pragna at least
a Sthitadhee kind of person, and I do not
wish him to show a complete lack of a sense
of proportion and a fundamental irrelevance
to basic issues that are confronting not only
our country but the whole world today.
But, unfortunately, that is exactly what he
seems to have done.

I shall disregard many of the things which
are said in season and out of season, specially
about West Bengal the favourite whipping
boy of certain sections or our people. History
will give its verdict some time or other in
regard to which way the wind will blow, as
tar as the people are concerned, in every
part of our country. So, I shall disregard the
footling little things said from time to time
about West Bengal and I shall beseech my
friend, Shri Prakash Vir Shastri, to look at
the fundamental aspects of the situation.

There is no doubt today that there is a
lot of violence about. It is in the air, so to
speak, whether we like it or not. Some of
that violence might even be thought to be
subversive, but the main point is that we
cannot wish it away, that there are funda-
mental reasons for such social distemper,
and our job is to tackle those fundamental
reasons, and not merely to beat our breast
and shout from the housetops about Naxalites
or what have you. That is not the way in
which we have to proceed if we are to settle
this problem,
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At one time you will remember how the
expression “divine discontent” used to be
fashionable. 1 am sure, my hon. friend,
Shri Ranga, in the old days of the Central
Assembly -was very familiar with that kind
of expression. Now the discontent of our
people, divine or secular, has reached a
certain stage and those who are in power
must respond to the basic urges indicated
in that discontent or they will quit the stage
of history.

This motion talks about subversive or
violent activities; students have been men-
tioned. Young people everywhere in the
world today sense a sort of helplessness about
their existence and about the future of man.
In this House this sort of expression might
seem to be particularly inappropriate. I
would not go into expatiating the reasons
for it but the fact of the matter is that the
younger generation to whom the world
belongs—you and I are not going to be here
in 2,000 A.D. or even earlier than that; it is
the people who live in the year 2,000 A.D.
who will take charge of creation and we have
to take note of what is agitating their minds
and not to think of the ante-diluvian ideas
which someone might have imported from
somewhere—from that angle you see how the
youth of today in this country as well as in
most other countries, sense-a sort of helpless-
ness in the air. Naturally, being young they
are more sensitive. They understand how
the misery of the people is something avoid-
able and, yet, is not avoided. They are faced
with the problem of unemployment with
nothing whatever to do, nothing to sustain
their physical being, nothing to sustain their
spiritual dreams, visions and aspirations.
They look at the force of the plans in India
which, in spite of having done a certain
amount of infrastructural and super-structural
apparatus building, have not touched the
heart of the problem, the core of those, things
which really matter to the people of our
country. The result is that the masses, except
where they can be led away by easy demagogy
which also flourishes in this kind of atmos-
phere of desperation, are astir in one way
or another, in a creative way or in a destruc-
tive way. This is not a matter of political
infighting; this is not a matter which you
can ascribe only to something which has
been done by some foreign agency. You
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cannot merely say that the Communist
Parties—right, left, middling or whatever
they are—are to be put in the same damn
box and sent out of the country. You cannot
solve problems that way because problems
have now become so acute that you just
cannot deal with them in that kind of autho-
ritarian fashion.

I have heard Gandhiji’s name bandied
about. Even today Shri Imam referred to
Gandhiji. T did not know that he was such
1 perfervid admirer of Gandhiji. Anyhow,
I have heard the name referred to over and
over again. Gandhiji preferred violence to
cowardice. In 1920-21 Gandhiji was on re-
cord—you can consult Tendulkar’s Bio-
graphy of Gandhiji—as having told the
Muslims who were joining the movement in
esnormous numbers in those days that if
swaraj was not achieved by the Gandhian
method in a year, they were free to follow
their Koranic tenets which did not adhere
to the idea of non-violence. In 1942, when
he gave the slogan, “Do or Die”, he was
ready to say, “Leave India to anarchy and
to God.” He was ready for certain things
because he was a creative personality.

I cannot enter into a discussion of this
but let us not bring Gandhiji’s name and
damn all violence. What is the good of
saying, all violence is rotten? It is a part of
life; there is no doubt about it. Youand I
merely saying that violence is rotten will
not help eliminate the fact of violence being
practised by all and sundry. You have terror
of all sorts—red terror as well as white terrer
of even more dastardly description. If these
are facts of life which you have to tackle,
do not merely say that we are against
violence. '

1 have heard so much being said in this
House over and over again that the Consti-
tution is being subverted. But I have said
in this House before and I repeat it: Did not
Abraham Lincoln, the very high priest of
democracy, say that the people have an

indivisible right, their constitutional right,.

of amending the Constitution, and, if they
so choose, their revolutionary right to over-
throw and subvert it? This is what he said
in that very famous Geltysburg speech which
must have been read by everybody.
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This is the sort of thing that is there. You
may want a revolution in as gentlemanly
a manner as possible. That is a different
thing. Can you do it? Let us hope we can
doit. Let us get together in such a fashion,
mobilise all progressive forces in such a
fashion, that we can eliminate all avoidable
violence. We can go ahead in that manner
if we have some ideological orientation. If
you have no ideological orientation, then you
will have politicking of the sort which every-
body is practising from Mrs. Indira Gandhi
downwards in this country. Every political
party is practising political manoeuvring.
They have no touch of ideological thinking.
If we have ng ideology, the people would
call us back to ideology.

What exactly is happening in my State?
You may have read the book *“The Grapes
of Wrath” by Steinbeck. The grapes of
wrath are stored in my part of the country.
They could be grapes of beauty too. Their
juice is the life-blood of the people. What
do we want? What sort of grapes do we
want ? Do we want grapes of beauty or grapes
of wrath? What are you going to give to
our young people? Nobody cares to answer
this kind of question . .

SHRI RANGA: We see violence every-
where. Indiscipline takes place in the House
itself. (Interruption)

SHRI H.N. MUKERJEE: Prof. Ranga
must apply his mind to certain things which
matter most deeply and essentially to the
life of man. That is what worries the youth
of today. It is no good dealing with footling
little political problems that come up from
time to time, and winning one’s point and
gloating over it, because after gloating over
it, you will have to wallow in the misery of
defeat. That is the kind of thing that goes
on. What are you going to do about it?
The violence is in the air. You cannot just
stop it. The politicians of every hue have
grievously failed and it is no surprise that
our people are in a towering rage. What
are you going to do about it? Mr. Imam
would suggest more powers to the police,
to the military and to everybody else.

You are talking of West Bengal. I do not
want to claim any primacy for my part of
the country as to what is happening in West
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Bengal. If you cannot tackle it creatively
and successfully, that will happen in the rest
of the country tomorrow or the day after.
There is no stopping it. You cannot merely
shout from the housetops about Naxalites
and other menaces. You cannot just stop it.
There was a well-known writer Franz Fanon
whom my hon. friend, Mr. K. C. Pant, must
have known about for he has been connected
with the Indian Council of Africa. This is
what Fanon has said in one of his most be-
autiful books, ““The Wretched of the Earth™:

“This irrepressible violence is neither
sound nor fury nor the resurrection of
savage instincts. It is man recreating
himself.”

You and I may differ from it. Maybe, we
are at a stage of life when this kind of state-
ment comes to us as a shock. Maybe, most
of our people get a shock at the sight of
blood, specially at the sight of our own blood.
Maybe, that is the way in which we are con-
stituted. But that is no reason for thinking
that the problems of the world would come
to be solved easily and in the way we
like it.

When that sort of a thing has taken place
in different regions and in different periods
of history, a new mystique is in the air today
and you have to tackle it. What is that mysti-
que? Ttis a kind of celebration in the manner
of that thinker, Sorel, of *cleansing™
violence which will “rejuvenate the earth
and transform former slaves and masters
into full human beings.” This is the kind of
feeling which at one time used to inspire
us also. I remember Jawaharlal Nehru writing
in his book, “The Discovery of India™, that
there were many people in our country for
whom the Bastille had not fallen and that
for them the great convulsions like the
Russian Revolution or the French Revolu-
tion or the Chinese Revolution had not
taken place. . .

SHRI LOBO PRABHU (Udipi): On a
point of order, Sir. We are all comim tted to
uphold the Constitution. In this House, we
have taken an oath to that effect. The Con-
stitution provides for the rule of law.
I regret to say that my good friend, Dr. Hiren
Mukerjee, is preaching the doctrine of violence
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which is against the Constitution and which
is against the rule of law and which, in my
opinion, is most harmful to the country.
If the words said here are reach the people,
reach the youth of this country, we are going
to be in a very bad way. I would, therefore,
beg of him that however much he would like
to oppose the resolution, he may not trans-
gress the Constitution because he is a Member
of this House.

MR. CHAIRMAN: Mr. Lobo Prabhu,
there is no point of order.

SHRI LOBO PRABHU:
by the Constitution,

I am standing

MR. CHAIRMAN: No, no. He is not
preaching violence. There is no point of
order. ’

SHRI LOBO PRABHU: He is preaching
violence in very clear words. He has quoted
support to his plea from the authors of dif-
ferent countries. Please understand this.

SHRI H. N. MUKERJEE: Mr. Lobo
Prabhu’s point is not a point of order as you
rightly pointed out. It only shows that he
wishes to wish away something which I am
saying is a problem of fundamental propor-
tions which this country’s leadership has to
tackle or quit. That is what is happening and
if he raises the question of Constitution,
I have quoted in his face Abraham Lincoln
who has stated for all times the fundamental
rights of the people. If they want to change
the Constitution, they will certainly change
it. All over the world to-day there is a
feeling. .

SHRI LOBO PRABHU: By law.

SHRI KAMALNAYAN BAJAJ
(Wardha): Until it is there, you have to
follow it.

MR. CHAIRMAN: He is not meaning
it.

SHRI H. N. MUKERJEE: I mean what
1 say. (Interruptions). 1 am not in this House
on the suffrage of Mr. Lobo Prabhu or any-

body of that sort. I am here hecanse half
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a million of my people elected me to come and
speak in this House. If I say something which
is against the rules of this House and the
grain of decency, you, Sir, are at liberty to
pull me up and I am willing to say, ‘I am
sorry’. (Interruptions) But I am not going
to be deprived of my chance of saying that
these are fundamental questions of world
import. Winds of change are blowing not
only in other parts of the world but over
our country also. These winds of change
are blowing furiously which it is necessary
to understand. When I see people suffering
in the struggle for Afro-Asian freedom call
for what they call *‘equal humanity or equal
annihilation,” when I find this new mystique
also operating here, 1 have to grapple with
it. I wish somebody like Ganghiji could
understand what the temper or the spirit
of the age was like. Here is an age which
is distracted beyond description. Can we
meet our children, talk to them face to face
and ask them moralisingly to follow this
tenet or that? Aren’t we aware of the guilt
that is in our soul to-day? Aren’t we aware
of it? Where is it leading to? (Interruptions)
This is leading to the outbreak of violent
activities. This is leading to impetience, to
a frantic frenzy for breaking our bonds.

I know that the non-ideological mind will
be allergic to any statement which has nothing
whatever to do with the miserable job which
may be on hand at a particular moment.
But you have to have an ideological approach
to the problem. If you don’t, all this talk
about what you are going to do to Bengal,
martial law or no martial law, will lead you
nowhere. That is the warning. That is the
handwriting on the wall which we have to
see. Seeing that possibly you would like to
have the other kind of dictatorship which
some of our people would like to have. They
are talking about Generals taking over.

_They are talking about shutting up of the
Parliament shop. All that is not violence to
Mr. Lobo Prabhu. What I say is violence
because what I say is based on ideological
conviction and historical understanding.

1 would like, therefore, to say to Mr.
Prakash Vir Shastri who is a friend of mine,
in particular: pleasc do think of the basic
pre-suppositions of Indian living to-day.
Please don’t run away from the fact that the
country is facing problems that cannot be
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tackled by normal methods. Please don’t
forget that if violence is not channelised in
a creative fashion, it breaks out in orgies of
brutality as have taken place in Ahmedabad,
Bhiwandi and elsewhere. Please don’t forget
that the young people of to-day are depressed
beyond words and that is why all over the
country, they are getting the sympathy of
the common man. When a bus is burnt or
something is done to anybody. The people
do not intervene because they have come to
believe that all politics is to-day a game
of black-guardry, that politicking is going
on, that corruption is rampant, that morality
is nowhere in the picture and some sancti-
monious people talk in moralising tones to
the youth of our country. That is why the
youth of our country is in revolt. That is
why so much violent manifestations are
taking place.

16 hrs.

If you do not take note of it, if you merely
try to apply some remedy from the outside,
it will not cure the disease.

You have to go to the root of the matter
and that is why I want this Government;
1 want this country; I warn Mr. Prakash Vir
Shastri in particular and such others who
think like him that merely talking in terms
of law and order being subverted is not tackl-
ing the problem. Something very much
bigger than that is happening all over the
world and also in my country, because, we
are not an anchorite peninsula Separated
from the stream of world events. We have
to be in the stream of world events. We have
to solve our problem which also happens to
be the problem of the world.

I am sorry, Sir, I have inflicted a kind of
speech which this House does not like, but
I don’t care a tinker’s cuss.

=t T waw (Fed o) ¢
oY IFTIAT AE ST T AT FgEw qur
gaatga nfafafaal & @3g ¥ ag v
ATFT @I §, § GHAAT § TH FEA FY
&Y 7EY afer qaT 73 I|I AR AW AT
Jar # &1 ;T AR AW A fegww wfa-
faferrt = @ &, gaawy & Y AR
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IaF FTOT MY W F7 THAT, THET,
wfeaar A ¥ @t qer foms g s
ger g, fomar wr & fag w@fqam
AgEaE g, ¥ a9 @R T § 1R
fag ot @@ A&t & Ty § &
Violence is the law of llife. Yes, I agree,
A FT AT K W & | T g
fag ST & 7 &WE AT S aEEE
F foa gt & | ST I FY AT Ay AMA-
THAT AT &, T TATAL FFAT &, q
ITH EIO qAAT I5TE AT & | 59 2w
F AERT § AT T J, A T
¥ qeraTT I5TE AT AT ot ISTE SIQeT )
sff AT agTgT AT T TF faega
wfgas =saf|m § W qEaR SBW &
srgaT fean ar @ &7

qGg T ag & wrer < fgmr Ay
WTEAT 3 § BA @Y &, I A gEa9
¥ & g1 WY &, SEFT TS 9@ AFL AT
Frataa & fqa@F1 siaw & 7= TF &
3, foasr S99 ¥ A= 0F WEA g,
oF WA W, FT IF AT FTE HA
dsq12 ? agely a1a a1 a8 € fF g e
grar =gy f aeaww il Fga & 7
W TF AToad ™ W § R Awaa
3 farl Y EHAAT & | FH AT AT
FEaR WS e wawms
X W7 grATtas Arfaar § siaw
Hifeat &, swem At & 9 X § qan
e & A # faua @ g €
T GTHIT FT 9399 FT T W1 FT
qHa § | 78 g wfEFTT | 3w fag
o &, &0 § M Saa T v & fag arg
et 7 OF A& T &, R qTAE
s A8 & 1 A gaawT ag g S AW
Y OFAT FI WA FET &, AT I FY 19~
AT WA ST E, AR F o Afa-
o &, W W FT ANEAT q &, IEF
faeg T &, GEAMA AG L AW F
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T fae fa3aly wfe &1 @9 @da<
W F FeeTAle-aie w3 8, fajen wiwr
Ffadfacind smaar g | Farg
THL IR AFATE fF Ao g IW ATy
T E—AIA-ghA g9 AT T IR
fofres g a9 F—afeT wFHa-
T T8 §, AWTATESS ae §, o faef
wfFadi #1 $HT 9T AW F1 TS B F
@ & 39 30 & §faue &1 AT W AT
FIfw T @ & | AT & AT w7 qGgaA
UG AT § -

“Military advance must keep pace
with political advance,”

&fae o 9= Fgar & S UsA T qrat-
M FARA g1 | WL IEF AT
ATl WY qEaTE A@ ST § |1 g
HI AT FTHATT T30 3T qFdT ¢ |
AIfq gt @1 1962 § o &Y
B AT FEAT T3 AL AT A AL 9y
FifE T F TR griAfew=r q< 937
HIM IAT FIRT ALY AT, TF AT Ivg
Frfee ST 93T | 39 T4 S & HIT
ToAIfa® 1 9T AT 41T FEY 97 |
I FFT ACEATE AL 4T HL AT AT
TSz § § 99 WLATR & qTHA WO $T
=gt 7 a<g faeii W T M AR
T 7 & f araraer sAEe a8 g av
IEIN AT B FT IS g FT A_W
2 faar | faed o715 Al F TR ST
#F 9T 3W F g A | QoIS Te-
Tig, Nfafcsa gea@ FT A Hifaw
F17E & A 3T w9 3 7 g & arfe
Fq 1 MR G N N v fafaedy
T TS FET 98 a7 9T+ fqC IFHT
9T Y faw, 9dw dar fay
Ig ST T4 g1 @I & A9 &7 §97 9, 3w
F gEAAT $T $AT 9T IAHT AT TR
T g, TR AT AW AT AIATLE,
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AA IEH A v AGY € 1 Al T
T a1 ¥ FrE THFR TG 7w § 5
AR AW & S i §, v ¥ 4
wiAr &, FAOFT F A § qaT ga
Rt F i § AR 97 W FTET @A
& g <8 ¥ & o< 39 A% #7 afa-
fafgar Fx ® & | @ma F 74 7fq-
fafeat a3 Tre &7 & aWa 71 @ §
AT 57 AT 7 A FAT AW q® G
T & ¥ afafafuai €, o€ qeaw
21 7 Fe fr 59 AW & e wiias
fawwat 8, AEmi § wew §, 9dar
I AR Ig ¥ agma g | g
f¥ arg st & i wr wge gfafady
Hogra 9 | fE 3T wrSt sy At ¥
I | A ITRI A ... 77
FgAT & AT AT AT § F 7w
A FB FL R §, T A1 3, fawger
T AT & | TAT Fg L LT TS F7 AR
A HT AT T TSR | TG
TS T T ST 1T &7 & | |
ATl F e E A A A T
3 & f5 gurdy wfas Aifear o §
few 7 o mfas Aifadi w1 awwq
F e g HE | A g
I T AEEl F a= W ok § )
IRy ET I W AR BT AT FAAT
g% &, TR T TG A AT FAAR
gt & W' W g wfR R gl
2, @8 ™ aw fadey wiwmt 7 fax
ISET & | AT F AR AN AT ED
& @ &, F I § 9aF WA wrew
Y &, qraTtes w107 | § 1 Oy a9
I FIW Ag ¢ fF qgr ) wgay
wirat FASAR E, T T niFar FRA
& AR 3 FW W TET U1 FEAiET
wiwd #t fax 3513 &1 77 faem &0
FTH AT STo WTAT AT AFAT FTqq
W fax gw 2|y i o safee #9
qre | fax ss & | T 9sT At O o
IHT G &Y AT, SART IA T geaT FT
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& € A fow A & gy § T wy
g, Fw Il ¥ g #, s|A feaa
AYAT 9T A F AR feamm agi ™
TETHL T ST F T AR HE FTH TG
forar & 1 SRR AT T qHEAT FT &
g frar @ | agr %% T A wraAr
# et 7T & g9 ared ww Wy qfcfeafy
agi § 99 afdfeaf ¥ agr #1 safw get
2 s gafae o AraE ¥ T @
2 SATAFT AN qG AT B X
FHHT @ E | SIS BT FT FTH F
®© § 9% 118 UF Ao §, a8
& & a1 T AfwT wmgfedrai € 1
ITF I AT A | A FaA A F
Gz & 72 TifEET & G o § 7T
A A AT FS T @ E, T ©F & 17
s qifeeTT & Qg s fael W
TP W g I ara faaw A g
dverer wetie &, foear o qoeT weiE
%, a e T & 1 9 ST 2w Aqrean
a1 IEwr @ ga e fe war
o1 e s g &1 o & e gEsT
qifafesa Fax fasr @ &, TR Y
Feadgzae o= 1q &, et &7 fae s
ot Pariadae a9 1 § | 48 @ad a9t
gt & 1 gasr ard feer e
1 &, XA qAT #7  fET q@AARF
&l w1 qifafesa fafaEfafad &
¥ w gAsr qifafewe e e,
ag Fgr TF g sviArgse qifafewe
98, T g | AT §, AR §, A
wiifr § 1 o dwwR §, AT, AW
14T & 9w Ay g qiferferd Jemde
g g1 aFar & | IAw a9 il
Yzeriie FT AT FAT GEGUT HT GG
FTE 1 SAR @ ¥ fag wfe
ZETAT FET N | GIwifE; & &g
s Jeeriie I8 foar o1 gFar €0

mgwhug%f*wzﬁ Eit
THT AT T HTCT T AW F TR AR
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[t s waE]

A GIAiT @3 g1 )@ & wfeew o o
EHEARGIE SIS G ECE R LR (EC)
F a1 FHfA@) F1 staeSe foww
T §, A F7 o 1o § 3w 7,
T FFTL w7 5o v 1
for w1 a7 AW A @@ @
& | T W94 Tqaeq, waw fows et
AR

aw W f& ofFem &1 oo
AT o8 g1 W A gl "ew
gt a1 wfEeaTe @ew AT & 1wy
@ A F IR A A R
T feg @ ow@e € faad fggmam &
qEAE &, Sa ferg ofeea § 1
I AW FY & i g satde gAwRRe
fea smo AR arfeeam @ IHT SaEE
FHRERe 2 feaT € 1| SEst AR aifream
& sfeee e, STfFe™ TR &
€T 7 uF udEerfaw foar v oagr
fergail A1 sadE AT AT arfeara
FFR T qGT I WA A §, AW
Fd Fr 5 T g q4T § | SAEE
TAFERE ¥ A9 AL G g ST
AR afeeT &1 AT € '@ gy
ST | gEfae gEa A aT g o
T TARIE B FT ITRT I
e far g St gdiafas
qifee™ agra § Ao gt F1 wur
IR AAY 11 TFEAL FT g LRTqAT
FraefrmgaR s g fFagl
T TAERRE F faeg A=< Ton
& AR gt o arfwEET ST e
A gnfR §A%E gARRE FT A I8
wE T ? arfewm o g
R AT 7 qEeE fggemm §
LA T q1q TFET G M, WX
fegem # 3w =l @™ @ T,
&t o AR 9 arfeea 9T §, 9]
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HTHREV T g AT R GUIRei 7
sfeae gaX # 98 JRAT |

auafa 7EeE, F §e dTa 1 ©X
aATE | g F A A AT e
g A § QAT g | S gl R
T ) AR TANT A g G g,
A T AR AR F fi7 A7 AR
& ® "5 § 1 gafae ofeeme &
wasi & ffga ey, dfes =g s
fergeam # 25w wq QY w1 @) | 39
fag ¥ 03t 777 @F w7 @ &, e
T A9 R & 1 T ey quTEs
#= Afem o 3@ oAl @ afa-
fafaai & afcrmeress &

Ig TR TF TF AT 3T #Y TFAT
FY T FIAT § AR gAY T I
F qA=T I TAAET B THT A
I & T a1 aHe § Ay
qrfereaT FY W & wfeaw odnr arfeg
AW = F Afaq @ F fog o
qifFEaT o 93O & fAT a8 &9 @9
WA Ig qLFTCAT 9T ¥ feg
g & AW G § | A HefT 77 9 Fgd
gC o o 7 e @ f e A
FHAw g

zafae & gaavy & fag ¥ S
FAlER ST AL AT 1 TWRAWH
St gaaR & W g, 99 fag gEy
Y Y gAY FA waAY, s gfww
TETE | I T W T O §, R
T gEatad BUET &1 aw faeaT 1
7& swawar § 5 i a1 §e
%) 9g #E aX 99 T AH FOF B
Fiferw w2 § | AfFT ITHY T FH
adi Fdr & 1 o9 ag T A Hfar
& wTER, A NG I TR @ T,
afew ol 7 TET T F wfew G
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&1 zafae ag 9T &9 s @ |
FTUT 39 #§ gaaiwa efrfydg w1 agmar
faa @ g

W ¥ g I TR e g
&0 o AR T #Y iy adr
e §, i & v & s g g
W F @@ A @UT FET ARA |
AfFT TR g7 I g AT G G
2 & ot S9FT &9 gAF §, A qEw
nfas Tt g &1

I IF 3 TTEHTC &7 Afgai F1
qreY §, AR T ST CF 31 AFT AH
Y &, I9% foQ a& 9w @ &, FiEE-
YT AR IATHIEF &0 ¥ 39 AGT A
AT ARy §, Se arfedrae #§
AR TR AW W &, AT TERF
FAT 9T TF AL TR 1 o W
I 7 F G qEIAg € FT L A7,
T awET gE F fear s, av
IIF JET [T AT A9 AT O

This Government is putting a premium on

violence. Ig AT HFY T A § |

g F A G qAFAT FT T
2, ST Ao oF mefeamen &
He believes in armed revolution, in
violence, ¥fHFA ST WHaTe 7 fawam
FW@ & oY wfgwr Mraw FWE, X
wodr Hifaal F gra fgar FT w@EIR
T & 1 So long as you go on encouraging
violence, so long as you go on putting
a premium on violence, violence is
going to increase, whatever you may say.

wie I g g fFgm aw §
AT AT QAT F A A F §,
29 w7 fawwy w3 ) famr ey o
H qAGE F IGHT TAN AET g1 aHAT
21 wrad F1 fem T &, sent
SIEANT 7 < A IGHTTAN F3, av
ST AT &Y aHaT § | A WY SRS
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8T & ¥ S® W FT SIgHAIEH F
forq dare adi &)

o= ¥ & i 9= g 397 T
g | ¥ T ofefede AR q@an
WHfgEgau g AT AT & |
S gu#T 3T |7 § ? qgT a@ Qv
7% & T & 3w & O g dar &
g, f54 & 99 ¥ gaates gladea
999 9% | IO fAg g wamF & e
W ¥ & 76 AT F fag W daT A
s g AT rav g aey & w9
A% AT AT AT AH STA—T FT
TET AL & | AT AT T AH AT FT
Fa R MR gmEa G AT F
q T I FS G AT ATH T F,
e 4fqw F1, TR 4, q fF s
ST AT A&} QT | gH W F q¥ g
421 4 g, 7 &9 7w & =
T AT F g AW A7 Sfaw dafa,
Ffsargat AR frrrrat #1 qR o
& AR 51 797 Aifadt F FRU W F
I A weee AR fARraw &, 9T agen
Sl

I AAET W ¥ Jaw FwwfEr
FT 979 G217 FAT gF0 | T F WX
TgT & 7ew &, fo s ) e
fores grerTe gAe off Jeae G AR E | g
T FHfEe i A ST g, 9wt
JEFYA G &Y a1, WifE agr sl
AR TEaT FT 0 @I | AT H
T HR wwiaq 7 919 & &
ST, &Y FET TS o vy el Tt
& | gafae 3w ¥ UsdaT FY wq_
FIAT 0T 1

FATR 9T gX U FfAem &7 @
T § 1 F A AT FE o TN
FATHTE TH AW R FeqAT TG &, Ihew A
UF FRIRIET FAAE § | TSt &
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[t q=r w7 )
ST ST FAAY, I AR $eE ¥
FET AU AT 7 &Y 6 & | g7 TI-
FaT F AT HRX IEF TOTET Y
T AR I AU 92T H yaEA
TSZATE FY WIEAT ST | HT AR §
Tl T g {1 ol Y raar
Sy, 1 f6T 3@ 3w &7 A o s
T IT qFFEAT HT Qe TEY AT |

ag WY 954 & f5 g AW W
AT ATE ST awrEr Sy | g ¥ )
TFHIA T AT IHEAT ¢ | Fora¥ fewrea
frar T € f5 meR FM g  wi aw
T ez 45 ¥ AT SRRfm At
2 fF Z2x, T 19 & | gEaY fewmrgA
fear s AR w959 R #
# o7 §, @1 9@ R 1 W A fEa
ST AR IR FHTE AR AT &, &1 99 9T
o1 gq « fagr amg 1 Sfew A1 e
9T TAET AT AT AR INEE F
e e aaT AT J1fET | IR Agl S
2T § M FTER S WG T HA
T &1 AT FLA § AT AT F AR
FII &, T AT W HGT FT R
FIJ g, T A7 ETaT § | AfE S T
¥ qrraar #Y a1 F9 g, A FY 99
TTEHT R HEAT FATN QT | A ZH
FH F T T & | T G@ER AT
qat 78y & T TwEr F 1 & A T
F9 8 | 98 AF A L 7 faaw 7
FLAFAT | T AT AT AR L HT
fas adl &T e & 7 el
X 3w 7 faos A #< &Fdv @,
qE AW KT T HY T ! AGIOA
gaatas Ufrfde 1 3% T8 #<
FHAT |

& &=, 91 qraa § fawamm 7@
g, faes a8 Fifee 1 fr 3w W 3w
ST ¥ g 437 7 g, §F FaaA B
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IF F g AR MEE w1 QAT
FIAT | FTF AT e aw R
1 TR A feafaa @i—am
ag ®re dYo (qao) = fiT &, a1 ag
T=8T & AT W g I WA gV T
AT ; WX TAET IJAHT 6T A

T, qY A TGARY WK qfaw g

T AR IER qE IqY AT g AT, A
T FHAT AR GTFAL T TT, T
T & qr=9 F7 &7 747 @, av 98
Fw Y feafer § £ e 74 FT
TEEFTTHT T G 3T G HT AGAAT
g | sT-me qrfeat @y, afa
WE % AZAE, THEAT AT G-
S FT AT 8, IqF AT A AAT-HAT
S TG T AT & | W H SO WAy
v &, 9% are § ag Aifa #5078t
AT TR for Felt ST AT faers
AR wHT gHET IIF fgeTh TR
fear s | gw @w fAwET FW AR
A FlT 97T & BoEIET adl F 7, TR
I F garve g 7T =918 T ¥,
A F[MET AT | QATFE T gART
fiefifeae arw g1 a1 gfd, gamdr ot
#t a7 e foer a1 7 foe, afew g
2w & ams fedt w1 fame w@ g
FISAT IATF | qg G9T FT ATEEIEAT
& wF mmw g fF asw AR AT
39 9T e R | geEas

o wfe qgor (TTa) - wWnfd
wvey, w@ a< wawar gé § i A
TLTAT, Fo@ W A &7 AT
FRE | o gH I AW & AN A
T g §, 9 7 AT, TF [EARGE
gf o< famm FW@ & W S9Ed
F food oF wifme T ¥ 0F
g ¥ fagre W fammw FW@
& ..
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ot o wovw ) af qeo
TH 199 & TF G AT § | ey
& fog o g & 1 aw e
I & | AfET gTew ¥ a3
T §, 98 IT R A |

st owtn wEw: A e
ar 9qm Hf F A F fra w7 @
T AT Fe I A AR

ot Ho Wo TSl (FTY) : TaT
ATH g1 & f @ frar g @i}

it ofr qaer ;S TR O
fawame & @ §, 9 fegea § 0w
faent faameem, wifare farear,
SN FTAT ATE &, ¥ A TA@S Y AT
Fw § 1 fafew awd § fegeam At
ATTEY &7 ASTE | T HAAT BT F w1t
FIT q R AT T T FT a0 FQ
% | fergeam # yorda FTew w7 & fog
Fqatag 7 FAAT &¥ | aWTfa wge,
o S FATH T | [ F AT AARAT
wfFat & S 57 a1 BT AL FT
femg frag & o9 = AT AR
ot AY 1T § FF 7 F T 74 98 To-
T FT A Q@ E | T IAH A X
RT gag S U FST AT qF g §,
I T FT ITHT AAA FIE G A T
< fir ST T FTE AT T E
SET aF Fer T 6 fgur 1 A
WA F aga ag T R, § Fe Aear
§mwmw%wfaﬁﬁzm
f wforga ¥ faar aga #9 & | q@qW
% aga a3-A% WG WIC TS
wgreat g€ 1 st few A AT AW
g1 . . (sw=gwm) 99 I AR
FEEAT AR R N T AW ALY
gfrar ¥ v o e § AR
g ¥ T E | 51T g Fem Y
S E TR AW feE A A G
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9TF | A FT gl § AR AT qw
® AT F T RIE | gatag T &
feas M oF fw g @ aT FE R |
afeT gad T o oS o g
agaHA o § fr o] ag o @8 AR
B2 #T 4T & IaaT agr Irot wlFrar
W E 1 oF ITF fawATE B AT A
ST § A IW q9T TS AN FHT UG-
T F AW 9T, FAT FEL ATH I TR~
F @ F fag NFRR a7 T
7g TEIAT F ATSTET H WA E |
faRet gefafaat #1, 390 qofrafaai v
HIT W TI-AGTAST FT | @l aF
F9Fd F7 g9 § 7 fogw fay awr
W | A g ag & f s ag o
AR ¥ IR W@ faa awa AR
it ag gk faa &, g o afger
R fammw F@ § TR T R I
FFIAIEE g1 FTAT &, g Jo §
AV STAT ST 3HT A FART T FEAT |
gA T ey & f o & 71 wa 71 amaT-
T Yo qYo ﬂ'!f_o (@) F A1 F-
Fal § I3 T ST T & IH AT AR
TNE AT aF ¥ I fAg FE o
aTgo Wlo & U WY FWAIRA I 7
Y AT A AT FW A 5 g7 o Ao
o FT ATH ¥ TAR! FAAA TEI
fem o, aife g g | 1w ot
g 9Ted § | Af grerr ag § G safa-
T Y, § A 3T TAT GF TR HSAH
¥ w1 R §, T @ fr dee mme
IfSAT AFTCF gEL ILSTTAAT W@ | |
e ¥ F7 5 d@ wrd, A @
2?7 TR Fer fF 78 99 FTAE A
+1 fages & | 47 #g7 5 v a §
2% forelt ¥ 39T & fram A A1 WK
sTo ¥ @ oF @ ¥ & qga-aew
qag §1F &1 18 T FT THAATIE ASHT
gaar & 5 i #1 o dro qwo &
it T ? g v o ot v
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[ wferagar]
o arggy &1 ag Y ) e
ofera & ot T grr Wt gq § SEwy
ZaY § A 7 o 7 fey Y fim e
A FT TF7 & 1 @Y oF @A F oy
TR AT FAAT & IO I TG
FrAifq § fawam #% o foadr gar-
dam wfwar § 9% arg faese 59
TERET F1 TAHAfTF AR O FHFTEAT FI
A AR 1 A Y 7@ o g
H@@’ﬂ'@lﬁﬁ'%l 3aHT g fefY F1 Efvo
HTEo To 1 U g 2 ¥ a7 Y e
FT 3% ¥ oft 7 drar 1 e oY qga
LT Y 0 F94 § qE FUTRT FE
fadoft oz & | 3 3w % & YT § R
forg & F1 oY wrEl FAS WA W™
A AANE? aga e A
AT EN I 9T A, ITHT A7 AW
F FAAT AT R, G g™ g &
Y fora F7 F R IEHT QT F o
FHER F47 T A7 T § AR wgr-
7T F A 9T, G F ATH T, TAT TG
e fm A o2 ferar-fraem TegaTe
FEAT AT S 7 A gE gH A femT Ay
WA § a7 S qeifa qgre ar wv
ATATE F A O I, FAIL AW A
gomaa AT faaT § W gEr T
I TE I AFAT | T AT FEIAA TIE
R ag w7 femr A R 7 gy vl
wgaETe #, A% fow ag, i § A
feg g Fwoag RET Af & ? A
ZART AT GIHIN FEY & 9g gAY a9
gamit § 1 waw fw i w gk
AN U afr T AT CF A AT
&% 9T F¥ afcdrel 9T T99 g AW
HIIHT Jg WA Fgy § 7 2@ A
AT & fag, w3 feg § w41 faegia
o 42 g7 T J|H, A F w6
F AT G AN A TEL Y AR A% F
ATEY AT FT T A, T AT TR
# AErE W | zalAT wwer A A7 /Y
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5 T gt O TET F F I 58
@ w1 qifafesa g e 9@,
faadt wafasie aed § Tt & T8
a9 fag w3 @t gt o a1 3 A
AT & g &Y aFat € |

SHRI JYOTIRMOY BASU (Diamond
Harbour): Sir, I start from where Mr.
Shashibhushan ends, that the Naxalites are
looking for CPM whenever they want to
find out somebody for attacking. The bogie
of subversive activities has been intensified
from the time the CPM-dominated United
Front came to power in West Bengal. Today,
to quote Mrs. Gandhi’s close allies, in the
papers edited by them, the headlines are:
“Naked Police Terror stalks President’s Rule
in West Bengal”, “Under Governor Raj
no law. Only orders to shoot and kill”. This
is from New Age. I promise I shall quote
nothing from the papers where we have got
interest.

SHRI C. K. BHATTACHARYYA
(Raiganj): Quote from New Age also where
it speaks of CPM tyranny.

SHRI JYOTIRMOY BASU: I will do
that later to satisfy you.

Even the British satans, the tyrants, the
suckers, who came to rule and exploit our
country thought that there should be a regula-
tion by which every police firing should be
enquired into either by an executive enquiry
or judicial enquiry. But today, the great
Samajwadi Mahila Indira Gandhi proposes
to do away with that and say, “Shoot any-
body you choose.” Even if a policeman
shoots for a personal purpose, there is none
to check him. I quote from Hindustan
Standard, a paper controlled by Congress:
*No executive enquiry into the firings now.”

I wrote a letter to Mrs. Indira Gandhi
to which she replied like this:

“I have your letter of 1st November
regarding- the reported decision of the
West Bengal Government not to ‘hold an
enquiry into police firings. 1 myself have
no further knowledge beyond what hds
been stated in the press. We are finding
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out the facts from the West Bengal Govern-
ment after which I shall write to you again.”

Look at this unmixed untruth that has been
given to an MP.

SHRI RANGA: She is your friend and
ally.

SHRI JYOTIRMOY BASU: I will tell
you later on how close she is to us. Jugantar,
a paper owned by a Congressman, Mr. Tarun
Kanti Ghosh—he happens to be the Secretary
of the Weast Bengal Ruling Congress—says;
what? It says that:

“the decision was taken by the
Government there in a meeting where the
Advisers were present. The meeting was
presided over by Mr. Dhawan, the
Governor and everything was conveyed
to the Central Government for their in-
formation and approval. What Mrs.
Gandhi has written to me is—I do not want
to use the word ‘lie’—wholly unture and
not becoming of a Prime Minister. We
must find out how low she is willing to
stoop to maintain herself in power.

At the present moment, Shrimati Indira
Gandhi’s sole operation is subversion. That
is her sole operation in order to capture
power and consolidate and install her party
in West Bengal, which has been routed out
ruthlessly like a piece of rag when it was
offered to the people for getting elected.

Do not forget that in 1967 when, for the
first time, the United Front came into power,
Shrimati Indira Gandhi and Shri Chavan
created fake documents to convince Shri
Ajoy Mukerjee that we were hand in glove
with China and that we were unfit to be in
the government. They created fake photo-
graphs and letters and the old man was con-
vinced and a conspiracy was hatched and the
name of the operation was operation Hoogh-
ly. By that they wanted to shoot 2,500 Com-
munists in one or two days, them they wanted
the resignation of the Chief Minister and they
wanted to form a new government. Wherc
is the draftsman of that resignation, Shri
Asok Sen? He is not seen here. Here too
they were building castles in the air. Then they
wanted a Shikandi government and they
went to the extent of planting a bomb in the
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lift of Lal Bazaar and the Congress papers
in Calcutta, and the papers which had to
rely for newsprint and advertisements on
Shrimati Indira Gandhi’s Government,
raised a hue and cry that the bomb was made
in China and it was planted by the CPM.
Later on, it was found that the whole thing
was untrue and it did not work. This is how
throughout the last 23 years, and even
before that, communal riots have been
created—the same type of machinery, the
same personnel have been operating there.

We have not forgotten the PDF atrocities,
which were created by Delhi, with the help
of money of foreign and Indian monopo-
lists, atrocities which knew no- bounds, the
atrocities that they committed in college
campus like Uttarpara and Ganguli Bagh
where the walls of colleges were smezred
with blood and professors and students
dare not speak of it for fear of creating
trouble. This is the finding of the inquiry
commission.

When the Speaker, Shri Bejoy Banerjee
created some deadlock he got the reward
of a highly explosive bomb in his house with
the express object of killing him. All this
subversion is done from the South Block
in Delhi.

They went to the extent of creating. com-
munal riots and riots based on regionalism.
A riot was created between Bengalis and
Sikhs, who are our very dear friends. They
are welcome to Bengal because any workman
is always welcome in Bengal. Here I would
like to quote the Deputy Commissioner of
Police (Special Branch), Shri Surendranath
Gupta, who gave evidence before an inquiry
commission presided over by a High Court
Judge. He was in charge of the Intelligence
Department in Calcutta at the relevant time.
When questioned about the motives of the
organisers of the Sikh riots on 20th March
1967, this is what the Deputy Commissioner,
Shri Gupta, said:

“The motive, as far as we can get
through the intelligence reports, was to
discredit the then United Front Govern-
ment for which a few rich people and an
unseen hand had spent considerable sums
of money.”
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{Shri Jyotirmoy Basu}

So, you can understand that it is the socialist
government of South Block and their allies,
the big money bags, who are creating sub-
version in this country. In the mean time,
they went about vigorously recruiting thou-
sands of people for intelligence service. We
have definite information that they have
created a parallel central police net work of
centre intelligence in  West Bengal and
eastern region, including parts of Assam.

The bourgeois press raised a lot of hue
and cry. When the Rabindra Sarovar inci-
dent of atrocities on women was gone through
by a High Court Judge it was found to be
nothing but untrue. The whole object of
this is to isolate and separate CPM, the real
enemy of Congress (R) and thus resettle
Indira Congress in West Bengal which, I can
tell you will never happen.

Shri Ajoy Mukerjee—unfortunately, I
have to call him a stooge here—Indira’s
stooge, was used for forming, what we call,
a sikhandi government, for the Congress.

After this land grab agitation in Midna-
pore, at a place called Bhoglasul, P.C. Sen
said:

“In the process of land grab, when
the CP(M) worker is involved in a murder,
the blood colours red; when it is done
by any of Mrs. Gandhi’s allies or Ajoy

Mukherjee's allies, the colour looks to be
yellow or amber.”

How is it so?

The cat is out of the bag in yesterday’s
Consultative Committee meeting if I have
got it right. My dear friend, Shri K.C. Pant,
will tell us. It is that they do not like a united
front type of government to come back
because it will bring political instability. They
want the Congress to come back. Are you
not building a castle in the air?

The second objective of Shrimati Indira
Gandhi is to create a reign of terror and over-
publicise it so that it becomes convenient
for her to refuse the mid-term poll. She
knows, her party will be thrown out of the
polling booth without any difficulty.

The third one is that she wants a smooth
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passage for the black Act. One of the Cal-
cutta papers, the Hindustan Standard, a
Congress paper, says that this is a much
harsher piece of legislation than the one that
was in existence. It is taking blanket powers
and, no doubt, they will be used against the
cadre of those who are posing a danger to
her power-grabbing and to her throne.

The fourth one is that by this Act they
want to imprison our cadre and create a
smooth passage through the election. That
is not going to happen.

Lastly, it is to destroy the CP(M) by phy-
sical annihilation of its workers and cadre.
You have concentrated on our important
organisational leaders. During the President’s
rule you have killed not less than 107 CP(M)
persons during this regime of eight months.
You ought to be ashamed of yourself.

We really wanted to sort out the things
with the Naxalites. We wanted to fight them
on political grounds. But today you have
annihilated a good part of them because
you consider them to be very unsafe. Not
many are there.

Today the whole State has been captured
by your Central Intelligence led hard crimi-
nals, agents provocateur and unemployed
varieties of those *Whatelse-to-do’s”, be-
cause you have offered nothing before them
during the last 23 years. You want to make

the fullest use of them for your political
growth.

You have had a death of sergeant major,
Mukerjee, of an armed battalion. Who had
killed him? Another policeman. You had
another death of a traffic constable. Who
had killed him? Another policeman. You
have planted hundreds of policemen as
agents provocateur to do these jobs and tell
the world that it is being done by the Naxa-
lites. Itis your job. You are financing it and
are doing it. You have sent a consignment
of very veteran intelligence officers in March
immediately after the fall of your govern-
ment with lots of your money in your discre-
tionary funds and also the money given by
your monopolist friends. We want to know
what are the truths in these.

Here is another cutting from the Hindustan
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Standard, ‘“‘Dismissed constable held at
Naxalite hideout.” It is on the 30th Septem-
ber. I want a reply on this.

The CIA is not sitting idle. They are hand
in glove with your operations. American
made machineguns were found in Jaduguda
forest. I had written two letters to Shri K.C.
Pant. He is taking shelter under one word,
“The matter is under investigation.” When-
ever you seize a weapon or anything in
operation, you make a seizure list within 15
minutes. I want a clear and categorical
reply from Mr. Pant. Whom is he trying to
shield? What about those 2 American re-
volvers found on the person of two boys

near Barrackpore very recently? I have
written a letter to him. No doubt, he will

try to take shelter. 1 do not know whom he
is trying to shield.

There is another interesting item about
the so-called Naxalites in Jugantar. It says
that out of 400 and odd numbers, 349 persons
had no relation with politics in the past.
Who have recruited them? Who are paying
for them? Who are training them? Who are
providing them with weapons and explosives ?

Then, two Naxalite leaders were arrested
in the house of Dr. Sunil Bose in Mao Hos-

pital. Is it not a fact that Dr. Sunil Bose
contested an election on the Congress
ticket?

There is another article in Jugantar which
says that behind Calcutta happenings, big
business hands are working. It says that
the explosives are being imported freely.
I would like to give one case where explosvies
and bombs worth Rs. 7 lakhs were seized
and the Calcutta police confiscated more than
6500 Kgs. of Potassium Chloride. What is
the police doing? Is it not being done with
their connivance? Who will believe that all
these bombs worth Rs. 7 lakhs were brought
to Calcutta without the knowledge and con-
nivance of the police?

\ There is another article in BASUMATI
saying: Where from are the so called Naxa-
lites getting weapons and arms ? The
Commissioner of Police says that they are
trying to institute an inquiry. Hec said it
months ago. But nothing can be done
because you are providing them with weapons
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and everything else. The police is seriously
involved in it. You are supplying them with
weapons, explosives, guidance and, lastly,
protection.

There is no motive for loot and robbery.
They stab a man or they murder him. But
his wrist-watch or his trousers are seldom
touched. That shows they are being paid by
a third hand. Who is so resourceful to pay
people for months and months to thousands
and thousands of them ? None but the
Government with their monopolist friends.
They are not touching a single foreigner
exploiter, no big businessmen, no posh
schools and no hoarders and blackmarketeers
and food adulterators.

Now, I refer to an article which has come
out in the Blitz saying that the police pickets

in Calcutta were being attacked by the so-
called Naxalites. But there has not been a

single casualty. So, a decision has been taken
to sacrifice a few constables and petty officers.
Those who know the terrorist days of early
1930s will remember that they used to aim
at senior officers only, the S.Ps, the D.I1.G.s,
and so on. Today, they cannot touch them.
There will be revolt in their base, in the
present Government’s base, and they live on
bureaucrats. They cannot annoy them.

How does the police protect the mis-
creants ? The Commissioner of Police,
Calcutta, has noted with great dissatisfaction
that there have been a large number of cases
of ineffective firings by the police. Can you
imagine that ? They protect them. They
go through the drill of firing. When the
so-called Naxalites are attacked by the local
resistance group, the police comes and pro-
tects them. For example, we have numerous
cases in Bengal Engineering College and
other places and we have seen, time and
again, that the police is protecting them.

There is not much in villages because
villages have no slums. You cannot get
foreigners to go there. You cannot inject
miscreants and agent provocateurs because
they would be found out on the very first
day. Today, there are 11 battalions and 2
companies of C.R.P. consisting of 8500
persons. You have also got armed police
from Haryana and other States. Why are
they creating bad blood between the people
of Haryana and the people of Bengal?
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[Shri Jyotirmoy Basu]

There have been inhuman torture and
killings of boys in police lock-ups. Will you
kindly tell us what is the report about the
death of one Mr. Samir Bhattacharyya in
Shaympukur station. I had written about it
to the Prime Minister also earlier. And the
Commissioner promised an inquiry. He
was beaten to death—a boy age 17. A Sub-
Inspector calle Bala was watching and a
Head Constable, Lalan Mistri, pressing both
his legs on his neck killed him andat the post-
mortem it was found that lungs, kidney and
the spleen had burst. We have numerous
cases in Behala.

MR. CHAIRMAN: Please finish.

SHRI JYOTIRMOY BASU: I am con-
cluding.

The subversion again has started from New
Delhi. The subversion is in South Block. If
you want to stop subversion, let us go and
search that place, talk to those people and
tell them that they are the people who have
brought subversion in every sphere of life
in this country.

SHRI S.R. DAMANI (Sholapur): At
the very outset I want to congratulate my
friend, Shri Prakash Vir Shastri, for raising
this important subject of erosion of law and
order and peace of the country.

I have very carefully listened to their
remarks and the speech of my hon. friend,
Shri Jyotirmoy Basu and the hon Minister
will give a reply to all the points raised by
him. But I can say only one thing that they
have started all the trouble since they came
into power in West Bengal and from that
time, the situation in West Bengal has started
deteriorating and is continuously deteriorat-
ing.

]

Calcutta is a very important port of the
country. It is one of the biggest industrial
towns of the country where hundreds of
thousands of workers are getting employ-
ment and are engaged in one sort or other of
the activitics. Since last two years what is
happening there ? Workers are not getting
employment. Industrialisation has stopped.
Production has stopped and there is no safety
of life of any person there. Every body is
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afraid. Who is going to suffer out of this?
The sufferers are the workers. The sufferers
are the common men or the middle class
people and my friend who will attack the
Government and who will attack our Party
should know that during the twenty years
when Congress was in power, there was a lot
of industrial development of Calcutta and
millions of people got employment in several
kinds of industries in Calcutta and West
Bengal. But, since then, everything is dis-
turbed. They know only one thing — des-
truction. They do not know that no country
can progress through destruction. Only by
construction a country can progress. Their
method is to instigate the workers to go on
strike, to obstruct the management and to
threaten the officers and create such situa-
tion that the factory and the industry does
not work. Is this the way a country can
develop? Is this the way that the youth will
get employment ? Is this the way that
our country will become self-sufficient and
will develop any further ? These are not the
ways.

My friend has said that they are getting
instigation from other countries which are
not happy with us, that is the reason why
these activities are being continued. How
long can Government control it because it is
going to affect our industrial development?
In these circumstances 1 say that the Govern-
ment has been very very lenient so far in not
taking severe action against those who are
indulging in such kinds of lawlessness. What
is it that we are reading everyday in the
newspapers? Every day we are reading that
3 or 4 policemen have been killed; we hear
that so many post offices have been attacked;
we hear that so many buses have been burnt;
we hear that some persons have been stabbed
and so on. These are becoming cases of
daily occurrence. If this is not controlled,
if this continues, then, Government will be
failing in its duty to carry out the maintenance
of law and order in the country,

Therefore, 1 strongly recommend to the
Government that the Government should take
the strongest action against those persons
and those parties indulging in this kind
of lawlessness and creating violence and
terror in that part of the country, in Calcutta
and in other places.
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Our exports from Calcutta port form 35
per cent of our foreign exports. Similarly,
there are large imports into the Calcutta
port. So many items are being exported and
imported which are vital for the economy
of our country. Strikes and lawlessness
are affecting the export and import trade.
This is affecting the economy of our country,
Our whole economy is being affected. Qur
progress and our activities are being damaged
and handicapped because of this. There-
fore, I think, Government should take strict
action to bring the law and order situation
under control by taking whatever measures
they think fit.
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F1 9T Ug gTAT & | gX SIE AT
G R FRIFTW FY o7 Wr g 1 gafAg
# g fafrex & g T § 5

Tighten your belt and come down with a
strong hand and deal with this goondaism,
and finish it once and for all, so that peace
and normlacy is restored once again in the
country.

With these words, 1 support the motion
moved by my hon. friend Shri Prakash Vir
Shastri.

SHRI J. B. KRIPALANI (Guna): I had
no intention to speak, but the amount of
historical ignorance that has been shown
here impels me to say a few words.

First of all, I was much surprised at the
speech that was made by my hon. friend
from the Jan Sangh, Professor Bal Raj
Madhok. I do not know where he was a
professor. At least, he does not seem to have
read history. If he were a student of history,
he would know that India has always come to
trouble because of its leaders.

The leaders in the olden days were the
Kshatriyas. How did they behave in the
country? How did foreign rule come in this
land? These brave people fought against
each other and they allowed the country to
be conquered. I would like to ask my hon.

friend Shri Bal Raj Madhok whether that
is not a fact.

SHRI BAL RAJ MADHOK: Yes, it is.

17 hrs,

SHRI J.B. KRIPALANI: Yes, that is
the fact. And how did the Muslim rule fail
in India? Because the rulers were effete,
and also the subahs were in revolt against
the Centre. Is that a fact or not? How did
the Maratha Empire fall ? The Peshwas
fought against the new kings, Sindias,
Holkars, Gackwaid. All these people fought
among themselves. Nobody can say that the
Rajput soldiers were in any way inferior to
the soldiers that came from outside India.
They were suicidally brave. I remember
reading an incident in their history. A barber
was shaving a Rajput. In those days, there
were no safety razors. The razor used causeq
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a little scratch on his check and he began
to say ‘Ah’. The barber said: ‘You are a
Rajput and you are crying at a little scratch?*
‘Is that so? said the Rajput, and took his
bhala and put leg upon him and thrush the
spear through both the legs. That was the
bravery of those people—and their folly also,

I was talking of the Muslim rule. They also
fell because their leadership felled. The

Marathas also fell because their leadership
fell. Tam sorry there is no Sikh sitting here—
he has gone away. When the Sikhs went to
fight, they were brave soldiers, braver than the
Tommies who came from the streets of
London. They were a formidable force,
when they opened their bags of gun-
powder, they found there was no gunpowder,
only sarson, mustard!

Our friend, Shri Madhok, does not know
Indian history.

SHRI BALRAJ MADHOK: I had not
talked of history; he was not here when
I spoke.

SHRI J. B. KRIPALANI: You cannot
know politics without knowledge of history.
Therefore, his politics is wrong. He must
remember that if this nation comes to trouble,
it will be on account of its leaders. There is
nothing unusual in it.

Then there was another spcaker, another
Jyoti Basu, who has risen here in this House,
not in Bengal. He does not seem to have
read history. I could understand it. But
why should Shri Madhok not know history ?
In every country’s history, violent revolution
has swallowed its own sons. This is what
happened 'in the French Revolution with the
Girondists and the Jacobins. They fought
against each other, killed each other, guillo-
tined each other. What happened in Russia?
Lenin and Trotsky were the leaders of the
Revolution. But if Lenin had lived a little
longer, the party successor, Stalin, would
certainly have liquidated him. He had got
all the power, but as Lenin was not living.
He liquidated his companion Trotsky. Trotsky
was a better organiser, better soldier, better
theoritician of Marxism and yet that man was
liquidated and feed the country where he
was killed by Stalin agents.
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Then, what happened to Stalin himself?
Stalin was buried near Lenin in the Kremlin
and his grave was dug out and his body was
taken away, one does not know where.

Then after Stalin came Krushehev who
called Stalin a cruel sadist.

SHRI JYOTIRMOY BASU: All very
relevant.

SHRI J.B. KRIPALANI: It may be
irrelevant to you, but it is not irrelevant to
the House, it is not irrelevant according to
history if you have ever read any history.

What is happening in Bengal is that it is
the revolutionary who is eating the revolu-
tionary. The revolution must kill its children.
This is the logic of violent revolutions. It
is not so many Congressmen Kkilled, but it is
so many Naxalites killed, it is so many
Marxists, followers of Basu, who are being
killed today. It is the members of the party
of our professor, Shri Mukerjee members of
the CPI, who are being killed. Congressmen
have not been killed because congressmen are
unbelievers. The believers can tolerate un-
believers, but they cannot tolerate those who
swear by the same creed because they are
renegades, because they are black sheep and
if they go unpunished they spread the dis-
ease of dissension. They are the first enemies.

This happens in religion also. When the
Inquisition was organised by the Catholic
Church, who were killed? The greatest
Christian saints were killed, not unbelievers.
The first wrath of the violent revolutionary
is against those who believe in his philosophy
but do not subscribe to the details held to be
orthodex by those who are in power. This
is what is happening in India. It is absolutely
historical.

Again Professor Madhok says that there
is the law of the jungle, instead of the rule
of law. Don’t you know that the law of the
jungle is more natural than the artificial rule
of law? Why do you want the natural law
not to prevail in India? Why do you want
the artificial law made by Parliament or by
the Constituent Assembly to prevail in
India? We are people more natural than
artificial. Why are you surprised at that?
These people should get historical knowledge
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[J. B. Kripalani]
and they will understand that what is happen-
ing in India is absolutely logical, legitimate
and in accordance with the genius of our
people.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, AND
MINISTER OF STATE, DEPARTMENTS
OF ELECTRONICS AND SCIENTIFIC
AND INDUSTRIAL RESEARCH (SHRI
K.C. PANT): This motion has been before
the House for quite some months now and
the House has had an opportunity of dis-
cussing it on previous occasions and of dis-
cussing various other problems relating to it.

I am very happy that the debate has ended
on a high note and Acharyaji has introduced
into it not only a dash of intellect but his
usual humour.  Except for Mr. Jyotirmoy
Basu all seem to have enjoyed it. I cannot
possibly go into all that has been said.
Speeches had been made by Mr. Shastri,
Mr. P.C. Verma and Mr. Patel and Shrimati
Ila Palchoudhuri and others. In fact much
of the information that they sought had been
given to the House not only in answer to
questions but in the course of the debates
herc on the law and order situation in the
country, prticularly on the debates on the
situation in West Bengal. I do not think that
I need to cover all the ground once again.

SHRI JYOTIRMOY BASU: It is a fire
escape.

SHRIK. C. PANT: I wish he would not
provoke me; I have had my fill of dealing with
the CPM on the last occasion. . . If he
insists may I point out to him, particularly
after Dada’s speech how dengerous- it was
for him to refer to the fact that children could
bc known by their pedigree because when
one understands the relationship between
the Naxalite and the CPM, it becomes very
dangerous.

SHRI JYOTIRMOY BASU: These so-
called Naxalites are the goondas or hardened
criminals whom you have recruited by the
thousands; do not mislead the world.

SHRI K. C. PANT: In the course of his
speech he very kindly referred to the fact
that there was reign of terror in West Bengal
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but the rest of his speech seemed to suggest

that there was a reign of terror against the
CPM.

SHRI JYOTIRMOY BASU: That is
exactly what I wanted to establish—Your
whole action is aimed at annihilating your
political opponents. (Interruptions).

SHRI K.C. PANT: In the course of his
remarks perhaps unwittingly he says: that if
the Congress went to the next elections—let
him check the record—the Congress will be
thrown out of the pooling booths. I do not
know whether that was the slip of the tongue
or an instance of compulsive truth telling.

SHRI JYOTIRMOY BASU: Give us a
mid-term poll; it is now eight months.
(Interruptions.)

SHRI K. C. PANT: I have a feeling that
some plans which he has in mind slipped
out. He has given a very laboured defence
of his party’s position. But the real point
is that he need not protest so much. All that
he and his party have to do is to get up and
say: we renounce violence as a way of life
and we reject it as a political philosophy;
that is the end of the matter. . (Inter-
ruptions) 1 think that will satisfy the House
and the country also. But they avoid this.

SHRI JYOTIRMOY BASU: Our leader
Comrade Ramamurti had amply made it
clear the other day before the House that
our party resolution was very clear on the
subject; we shall take to violence only if we
have to face violence. (Interruptions)

MR. CHAIRMAN: Order, order. You

have made your speech; let not interruptions
go on like this.

SHRI K.C. PANT: He does not say:
we denounce the politics of violance and we
reject it for all times regardless of circums-
tances. He qualifies the rejection of violence
in such a way that he can use violence when
it,suits him. That is the danger of his philo-
sophy. My hon. friend Mr. Hiren Mukerjee
spoke. (Interruptions). 1 had not inten-
tion of referring to his speech, but he pro-
voked me and so I said a few things. I will
not speak about him any longer if he lets
me proceed in silence.
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Prof. Mukerjee’s speech was on a different
plane altogether. He dealt with the various
causes of violence and spoke of the tendency
to glorify violence. He spoke of the restless-
ness among the young today throughout the
world. I really do not know why Shri Lobo
Prabhu objected to what he said, because
Prof. Mukerjee’s speech was a sensitive
response to the situation as it obtains in the
world today. It is a fact that in various parts
of the world, the young are restless and are
being attracted by the philosophy of violence
in various ways. I may not agree with Prof.

Mukerjee when he suggests that that is a .

natural process or that that is a good process.
But the fact that the young are being attract-
ed by violence in different parts of the world
is a fact of life today. when Prof. Mukerjee
points to it, I do not think anybody who is
aware of what is happening in the world
should take objection to it. It was a thought-
provoking contribution. He spoke in terms
of the temper and spirit of the age. It is
really in that temper and spirit that we should
take his speech. But even while one would
agree with this fact of violence in our lives
to which he pointed out, I would plead with
him to understand that the administration
of the day has to face certain practical pro-
blems in the field. On the political plane,
we might take certain actions. In the educa-
tional sphere, we might take certain actions.
All that action would be ultimately aimed
at changing the attitudes and minds of men.
Unless we approach the problem with an
idea to change the attitudes and minds of
men to get to the roots of the problem of
violence, we will only touch its surface. But
this process of changing the attitudes and
minds of men cannot be divorced from the
necessity of keeping law and order right
now. It is a long-term process of give-and-
take of ideas, a process which takes a certain
amount of time. It cannot be said that in
the meantime, the Government  should
abjure its responsibility of maintaining law
and order. That is a responsibility which
the government of the day has, no matter
what the government and what the circums-
tances under which it operates. It is for this
reason that the government must take admi-
nistrative steps to contain the malaise of
violence in our midst, because violence does
interfere with the freedom of others. After
all, there may be diffefent ideas and different
approaches but the whole substance of de-
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mocracy is that all these ideas, all these
approaches must have free play. And in
order that they may have free play, none
of them should be allowed to become a
barrier to others. That is why violence is
an anathema to democracy because it does
not allow some of the approaches, some of
the ideas to have full and frec play and it
comes in the way of them. Because the
situation is extraordinary, sometimes ex-
traordinary remedies are sought, as in the
case of West Bengal. But I assure Shri
Mukerjee that the broad sweep of analysis
which he presented to the House is certainly
something which all of us should think about.

There are three aspects of the situation
which my hon. friend, Shri Prakash Vir
Shastri, has referred to in his motion, which
he has referred to in his speech. These are
certainly matters of continuing concern.
One is in regard to the ideological and other
links between certain types of political acti-
vity in the country and some forcign power.
The second was about the special risks when
violent activities threatening = the  very
foundations of our democracy and national
integrity are organised in sensitive border
areas. The third was in regard to the manner
in which the politically-motivated agitations
promote a climate of violence.

There is no doubt that ours is an old
society, a traditional society in many ways
and that within the society there are various
tensions, and these tensions are aggravated
in the very process of change which will
ultimately help to relcase them. Since there
is a transformation, a social and economic,
transformation, these tensions are likely to
grow till the structure cannot contain them
any longer and there will be explosive viclence.
But the very process of change also aggra-
vates the tensions and really today the
violence is partly to be met by properly under-
standing the aggravation of these tensions
and the way in which we can bring about
these changes in a peaceful manner so that
these tensions do not exceed a certain limit.
By bringing about these changes we prevent
a build up of tension. So, it is really a dy-
namic process in which we arc engaged and
the understanding of this process is necessary
if we are to bring about this change in our
society, and at the same time do it in a peace-
ful manner.
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There is another aspect of violence to
which very little mention was made, and
that is communal violence. While my hon.
friend, Shri Madhok, spoke about other
forms of violence, as far as I could see, he
did not condemn this form of violence.

SHRI BAL RAJ MADHOK:
condemned all kinds of violence.

I have

SHRI K.C. PANT: I am glad he con-
demns this form of violence also. He spoke
strongly against the emergence of the Muslim
League in India. If I put a question to him
in all seriousness, it is not for winning a poli-
tical point. If the Muslims in this country
are not to seek a separate identify for them-
selves, then they must naturally form part
and parcel of the normal political life of this
country. If he or his party or others single
out one community time and again for criti-
cism, does this not create a defensive reac-

tion in their mind? Would it not always
be so?
SHRI BAL RAJ MADHOK: It was

this kind of argument, fallacious argument,
which created the Muslim League before
partition with all its consequences. I would
beg of you to think seriously that there are
not only Muslims, there are other communi-
ties also. Why should the Muslims alone
think that they are different from others.
I do not want to discriminate against Mus-
lims. Well, they can join your party or my
party. But what is the need of a Muslim
League here? Do not take shelter behind
this kind of slogans and in that way you
only encourage communalism in this country.

SHRIK. C. PANT: After the lesson of
partition, does he want to repeat partition
again?

SHRI BAL RAJ MADHOK: That is
my difficulty. You have not learnt any lesson
from partition and you are allowing the
same condition to be created. If you allow
the same condition to be recreated, you will
have the same results. That is why I am
worried about it.

SHRI K.C. PANT: This is precisely
why I am also worried. Why does he not
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realise that when he singles out a single
community. . . (Interruption)

SHRI BAL RAJ MADHOK: I single
out the Muslim League and not a community.

SHRI K.C. PANT: When he singles out
even the Muslim League, is it enough just
to single out the Muslim League? Should
we not understand why the Muslim League
has again reared its head? .

SHRI BAL RAJ MADHOK: Because
of you and your policy.

SHRI K. C. PANT: I am trying to go a
little deeper into the question. As I said,
I am not trying to argue from the point of
winning a point.

SHRI ATAL BIHARI VAJPAYEE (Bal-
rampur): Why are you defending the
Muslim League?

SHRI K. C. PANT: I am not defending
the Muslim League. You listen to me calmly.
All I say is that if you keep on attacking day
in and day out a particular community, it
naturally develops a defensive mechanism
and it tends to assert its identity in this poli-
tical manner. It is only when you stop doing
this and realise the danger of your approach,
that the Muslims can legitimately feel that
their interests are fully safeguarded in the
normal and natural manner.

SHRI BAL RAJ MADHOK: This was
the argument given before the partition and
we have seen the result. The same argument
you are repeating.

SHRI J.B. KRIPALANI: May I submit
that this discussion was introduced on account
of the conditions in Bengal? If we confine
ourselves to that, it would be much better
and there will be less controversy.

SHRI K. C. PANT: This was an impor-
tant point which, I think, is necessary to
touch upon because of this aspect of violence
about which all of us should be anxious.
It is an important form of violence which we
find in the country today. Thesc are some of
the points but the canvas is very wide and
I cannot possibly go into all the points which
have been raised, as I said earlier.
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Acharyaji is interested in knowing about
the Naxalite movement. I certainly will tell
him about it all that I know about it, in the
time that is available to me. The Naxalite
movement was born in 1967. Its seeds were
sown in Naxalbari. The House is aware that
it emerged as a breakaway movement, Some
8!'0!.![)5 broke away from the CP(M) in
various States. They ultimately merged into
a movement with the emergence of the Ccp
(ML) party in March 1969.

SHRI P. GOPALAN (Tellicherry): Every-
body knows that. You need not repeat it.

SHRI K. C. PANT: I said, the House
knows it. It is good that you are reminded
about it.

SHRI SHEO NARAIN: When are you
going to remove the Governor of West
Bengal? ** (Interruption)

MR. CHAIRMAN: That will not g0 on
the record.

SHRI K. C. PANT: The House also
knows that there were a number of criminal
cases which were withdrawn by the then
Government in West Bengal. I am afraid
that some of these cases involved violence
and the explosives Act.

SHRI SHEO NARAIN: I withdraw
that,

SHRI K. C. PANT: This withdrawal of
cases and the release of a large number of
people convicted of violence did enable the
Naxalite movement to build a secret organisa-
tion, collect arms and explosives and organise
its activities in a centralised manner. This,
in brief, is the background.

Today my hon. friend, Shri Mandal, re-
ferred to the fact that some Naxalite activity
is visible in Bihar. It has been visible in
several other States also. Somebody men-
tioned Andhra Pradesh; somebody mentioned
Kerala and so on. But I think the House
should know the fact that concerted efforts
have yielded results in controlling the acti-
vities of Naxalites in Andhra Pradesh and
Orissa and even in Kerala, although occa-

KARTIKA 27, 1892 (SAKA)

in the Country (Motn,) 322

sionally there are very gruesome incidents
in Kerala. By and large the Naxalite activity
is under check. They are under check in
various other States also. But the situation
in West Bengal is a matter of concern. I
would agree with Shri Mandal that there has
been an increase of Naxalite lawlessness in
Bihar in recent weeks.

About the Naxalite movement in West
Bengal, I have told the House that since April
there has been an increase in Naxalite law-
lessness. During the last few months, that
is, upto the middle of August, the violence
was directed towards educational institutions,
towards Government offices and towards
national symbols. But the number of inci-
dents has come down since the peak reached
in July. That does not mean that the situa-
tion there is by any means normal. Everyday,
as we go into various incidents, we find that
there has been an increase in the number of
planned attacks on individuals, including the
police personnel. As I gave the figures to the
House, 37 policemen were Killed and 400
sustained injuries. Shri Jyotirmoy Basu said
that the police is helping them. In fact, so
many policemen have lost their lives or have
been injured.

Then, Shri Jyotirmoy Basu referred to the
fact that the Prime Minister had written to
him a letter in which she had said that she
was trying to find out the facts about a cer-
tain point that he had raised. He took an
objection to that.

AN HON. MEMBER: He said that it
was a lie.

SHRI K.C. PANT: Everyone uses the
language he is accustomed to.

SHRI JYOTIRMOY BASU: 1 have not
used that language. Why are you carried
away by others?

SHRI K.C. PANT: All that has been
done with regard to these matters is that
automatic inquiries are not held after every
police firing. But it does not mean that an
inquiry will not be held if there is an exces-
sive use of firing or if the police firing is un-
warranted or unjustified. Certainly, it would

* *Expunged as ordered by the Chair.
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be done. I hope he will reflect on the strong
language which he used and will in future get
the facts before he uses such a strong
language.

SHRI JYOTIRMOY BASU: I have got
the letter of the Prime Minister in which she
says, “I have no knowledge of it.” But the
spokesman of the Government has given a
statement to the Jugantar saying that the
Government is fully in the picture. What
are you trying to tell the House?

SHRI K.C. PANT: Sir, I have referred
to Bihar and now I want to go over briefly
to the steps that have been taken to meet the
situation. I want to refer to the steps in some
detail because every day in the House, during
the Question Hour, various questions are
raised and I never have an opportunity of
putting the full picture before the House.
I want to take this opportunity of putting the
full picture before the House with regard to
the steps that have been taken to meet the
situation.

The state Governments and the Union
Territory administrations are fully alive to
the situation and are taking action under law
to deal with violent and other unlawful acti-
vities of the Naxalites. The steps have been
taken to str the intelligence machinery
and to effect better coordination and coopera-
tion at all levels. The systematic drives to
recover illicit fire-arms and explosives are
also paying dividends. A large number of
Naxalites have been arrested. In West Bengal
alone, 4,400 have been arrested. The State
Governments of Assam, Madhya Pradesh,
Orissa, U.P. and West Bengal have launched
conspiracy cases against Naxalites. Some
leaders like Mr. Charu Mazumdar have been
declared as proclaimed offenders. Amongst
the Central Committee Members of the
C.P.M., Mr. Kanu Sanyal, Mr. Patnaik,
Mr. Appalasuri of Andhra Pradesh and Mr.
Menon in Kerala have already been arrested
on specific offences. The Members of the
Central Committee from Andhra Pradesh,
Mr. Satya Narayana and one other were
killed in police encounter in Srikakulam
district. Several other leaders have also been
arrested or killed in police encounters in
different parts of the country.
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The State Governments have been urged
to make appropriate arrangement for inter-
State co-operation and co-ordination as the
Naxalite movement cuts across State bound-
aries. The agencics charged with the main-
tenance of law and order are also being
given the appropriate training and orienta-
tion to deal effectively with the changing
tactics of the Naxalites. The Central Govern-
ment has also been maintaining close touch
with the State Governments and providing
all reasonable assistance to them including
additional armed police reinforcement, wire-
less and other equipment and pooling of
intelligence. This covers the steps that we
have been taking.

Reference has been made to links with
foreign powers. Sir, on a separate occasion,
I had taken the House into confidence about
the information we have regarding the links
between the Naxalite movement and some
other interested foreign powers.

SHRI PILOO MODY (Godhra): Name
them.

SHRI K. C. PANT: The House is aware
that it would suit some foreign interest if
the North-Eastern India and also West Bengal
were to be in a state of turmoil. There had
been almost near unanimity in this House
not only to-day but whenever a discussion
came up, to condemn extra-territorial affi-
liations of any political organization. Some
of the typical activities of the Naxalites are
not only wholly only foreign to our demo-
cracy, traditions and culture but also are
deliberately calculated to hurt national pride
and sentiments. Therefore, Sir, these activi-
ties have to be firmly dealt with. In dealing
with these activities, therefore, the law and
order aspects are bound to be predominant.

There are some who say that the Govern-
ment is trying to minimise the seriousness
of the problem when it refers to the socio-
economic aspects which. . .

SHRI PILOO MODY: A false argument.
A Marxist jargon,

SHRI K. C. PANT: It is nota Marxist
jargon. I think it is something which we have
to understand.
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SHRI PILOO MODY: The whole world
understands.

SHRI K.C. PANT: The whole world
looks round to you from where you are.

But the socio-economic situation and the
political ramifications of that situation have
to be understood if you are to tacklé the
roots of this problem. Both law and order
and development are necessary. I have al-
ready said that it is necessary to take measures
to strengthen law and order but along with
that you have certainly to take side by side
ameliorative steps and  developmental
measures.

SHRI BAL RAJ MADHOK: You . go
ahead. We support you. If there is no deve-
lopment, who is at fault?

SHRI K.C. PANT: Therefore, we are
trying to understand the problem, I hope.

SHRI J.B. KRIPALANI: What have
you been doing all these 23 years?

SHRI K. C. PANT: We have beeri keep-
ing company with you over part of the time.

Being aware of the complexity of the pro-
blem does not mean that firm steps are not
being taken on the law and order front. We
have repeatedly expressed our determination
to put down this kind of violence and ensure
that conditions return to normal. Repre-
sentatives of this House and of the other
House will resume their discussions later in
the evening on some of the additional legal
Powers which the Government consider are
inescapable in the present context. But as
I had mentioned right in the beginning, the
problems has a wider connotation. The
Government are aware that the socio-eco-
nomic and larger political questions cannot
be resolved overnight, and that those aspects
should not come in the way of our deter-
mination to deal with violence as a law and
order problem.

SHRI PILOO MODY: Correct.

SHRIK .C. PANT: But simultaneously,
the Government have to address themselves
to the larger issues as well. It would be taking
a simplistic view of the whole matter if, as
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suggested by some, the whole question were
to be treated solely as socio-economic or
political in character.

SHRIJ. B. KRIPALANI: Your Governor
is tackling that problem.

SHRI K. C. PANT: I am glad that he has
got a certificate from Dada.

A political campaign, therefore, in itself
will not lead us anywhere. But , to the extent
that conditions are favourable for any kind
of a political solution, Government have
always come forward with their proposals
in that regard and I may cite the example
of the announcement that the Government
made in regard to Statehood for Manipur,
Tripura and Meghalaya because these were

. intended to take into account the legitimate

political aspirations of the people living in
those areas. Even though we were fully
aware of the problems likely to be created
by so many small States in area, we are trying
to tackle these problems. . . .

SHRI BAL RAJ MADHOK: You have
to tackle the political aspirations of Delhi
also.

SHRI K. C. PANT: We are taking into
account the political aspirations of Delhi.
We have given them a Government repre-
sentative not merely of a few lakhs but of
50 crores of people.

Our emphasis on the importance of speedy
land reforms, development of tribal areas,
special attention to economically backward
pockets in the country, well-planned urban
development schemes particularly for metro-
politan areas like Calcutta and all our other
economic measures underly our firm resolve
to go ahead with a programme of ‘develop-
ment with special justice.” These political
as well as economic measures should go a
long way in taking care of two of the major
aspects I had referred to earlier. For, in the
ultimate analysis, it is a sense of meaningful
participation- by the people in political as
well as development efforts that strengthen
democracy and it is the love of democracy
that would be the surest safeguard against
the blandishments of deceptive foreign
ideologi g
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Vigilance too will ultimately be the vigi-
lance of the people against the open and not
so-open threats to our liberties. Govern-
mental action in this behalf cannot be iso-
lated from the people. But we, belonging to
different political parties, have to be firm in
our resolve that the politics of violence has
to be jettisoned because if we fail to provide
a resolute leadership in this context the people
will no longer look to us.

Effective and firm measures on the law
and order side is one indication of our re-
solve to put down violence and the support
to such firmness coming from the different
sections of the House strengthens our resolve.
I have no doubts that with the enlightened
cooperation of all leaders of opinion, cons-
tant vigilance on the part of the administra-
tion as well as people and with our emphasis
on planned development, the protection and
preservation of our rich heriage as well as
all that we hold dear in our Constitutional
democracy, is not a task beyond our capacity.
Thank you.
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Tt FarAT Arfey afew afmw dm= &, o
HIS WA F1 94T g &, aearer adqrT
A HT g21 T g 1 A ga
Tz & i faReft a7 foem-fie wot & sman
8, ARG AW TARF-FT 37
IR G F & TTHT T JATAT A
T IR AW F TR A fRg ST |
tar wR= sif ga ag § e ofem
Frer ¥ fore e ot Hif &g 18 A
4, IEM gfera & wax a9 A dear
F ST AT Y T IqET T FE T
TR AR TERTE fF o fadq &
AT g1 A g AHT F At F1 gfew
FY YAl & a1 g@Q Favwt ¥ e
agx feam 9 AR ¥ 1 gwmEtE
FraTe g AT

TT TR F ;Y F AT FEAE FT
TR FATE |

17.53 hrs.

HALF-AN-HOUR DISCUSSION RE. IN-
DUSTRIAL PRODUCTION IN FOURTH
PLAN

SHRI S.R. DAMANI (Sholapur): Iam
happy that even after two postponements I
have got an opportunity to raise this very
important subject on the floor of the House.
It is a matter of grave concern that our in-
dustrial production is not picking up as per
the Plan or as per the demand which is
coming up; on the contrary, it is going down.
As such, it is a matter requiring serious atten-
tion. By this discussion, my intention is to
know from Government the reasons why
industrial production is not picking up, what
are the hurdles and what action Government
propose to take to remove them and increase
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production. The Planning Commission has
fixed a target of an annual increase of nine
per cent in industrial production. Last year
our production increased by 7.2 per cent and
the previous year by six per cent. The in-
crease in these two years was not due to
establishment of new industries but due, to a
great extent, to the utilisation of idle capacity.
And there is still capacity remaining idle.
First, therefore, I would like to know from the
hon. Minister how much jdle capacity still
remains in this sector and due to what rea-
sons, whether it is due to shortage of raw
material or spare parts or anything else,
and what steps are being taken to utilise this
idle capacity to the full immediately so that
industrial production can be increased.

Last year the hon. Minister gave an assu-
rance that during the current year, as against
the increase of seven per cent, production
increase would exceed the target of nine per
cent, but I am very much disappointed to
find that it will be much less than seven
per cent.

The National Council of Applied Economic
Research recently conducted a study called
Middle of the Year Look at the Economy,
in which they have come to the conclusion
that in the prevailing climate, industrial
growth of eight to nine per cent during the
current year is altogether unlikely. Dr.
Gadgil, Vice-Chairman of the Planning
Commission, says that because of low pro-
duction rates, neither in the private sector
nor in the public sector is production look-
ing up at the expected rate. So, he is also
not hopeful. Similarly, the World Bank
team which visited this country also says
that industrial investment is still lagging
behind.

This is an important subject and, therefore,
I may be allowed a little time. T shall be as
brief as possible.

This being the position, I want to know
what steps the Government have taken or
contemplate to take to increase industrial
production to achieve the targeted growth.

18 hrs.

According to me the first reason for the
slow progress is the numerous restrictions



